
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI  

 

Company Appeal (AT) (Insolvency) No. 701 of 2023 
 
IN THE MATTER OF:  

Pawan Kumar Manguturam Bairagra            …Appellant 

Versus 
 

Encore Asset Reconstruction Company Ltd.      …Respondents 
 
Present: 

 

For Appellant : Mr. Krishnendu Datta, Sr. Advocate with Mr. Abhijeet 

Sinha, Mr. Avi Tandon, Advocates  

For Respondents : Mr. P Nagesh, Sr. Advocate with Mr. Gaurav Mitra, Sr. 

Advocate with Mr. Anupam Sinha, Apoorv Jha, 

Advocates for Intervener in I.A. No. 5362 of 2023 

Mr. Mohit Chaudhary, Mr. Prakhar Mithal, Advocates  

Mr. Sumesh Dhawan, Ms. Vatsala Kakm Mr. Shaurya 

Shyam, Advocates for Applicant in I.A. No. 5528 of 2023 

 
With 

Company Appeal (AT) No. 217 of 2023 
 

IN THE MATTER OF:  

Mrs. Urmila Bairagra            …Appellant 

Versus 
 

Bairagra Builders Pvt. Ltd. &Ors.      …Respondents 
 

Present: 

 

For Appellant : Mr. P Nagesh, Sr. Advocate with Mr. Gaurav Mitra, Sr. 
Advocate with Mr. Anupam Sinha, Apoorv Jha, 
Advocates for Intervener in I.A. No. 5362 of 2023 

 
For Respondents :  

 
 
 

 

 

 



 
 

Company Appeal (AT) (Insolvency) No.701, C.A(AT) 217 of 2023 
 

 

O R D E R 

(Hybrid Mode) 

05.12.2023:  List this Appeal on 15th December, 2023.  Interim Order 

to continue.   

  

 

  

  

[Justice Ashok Bhushan] 
 Chairperson 

 
 

 
 
 

 
 [Barun Mitra] 

Member (Technical) 
 
 

 
 
 

 
 

 
 
 

 
 

Basant/nn  
 


